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INTRODUCTION 

I the Chairman of the Commuitee on Public Undertakings, 
having been authorised by the Committee m this behalf, present this 
Twentysixth Report on the General Working of the Haryana Land 
Reclamation and Development Corporation Limited 

2  During oral evidence the Committee examuned the repre 
sentatives of the Department/Corporation concerned A bref record 
of the proceedings of each meeting of the Commuttee durimg the year 
1986 87 has been kept in the Haryana Vidhan Sabha Secretariat 

3 The Committee place on record their appreciation of the 
valuable assistance given to them by the Accountant General Haryana 
and his staff and are thankful to the Secretary to Government, 
Haryana Finance Department, mcluding his representatives and the 
representatives of the Department/Corporation who appeared before 
them from time to time The Commuttee are also thankful to the 
Secretary Under Secretary and the Staff of the Haryana Vidhan 
Sabha Secretariat for the whole hearted co operation and unstmted 
assistance given 10 preparmg this Report 

Chandigarh KANWAL SINGH 

the 10th February, 1987 CHAIRMAN



INTRODUCTORY 

The Haryana Land Reclamation and Development Corporation 

Limited was incorporated on 27th March, 1974, under the provision 

of the Companies Act 1956 with the authorised share capital of 

Rs 300 crores and paid up capital 15 Rs 15630 lakhs which includes 

Government share of Rs 136 64 lakhs and CADA s share of Rs 19 66 

lakhs The main objects of the Corporation are as uoder — 

(1) Reclamation of Alkali Soils 

(1) Land levelling, land shapping and grading 

() Production of quality seeds at the HLRDC Farm Hissar 

(v) Implementing of Pilot Project for developing suitable techno 

logy for reclamation of saline/waterlogged areas m the 

State 

(v) Sale of Weedicides 

Up to the year 1982 83 the activities of the Corporation were hmited 

to land reclamation of Alkali Soil, Land Levelling/Land Shapping of 

undulated land and production of quality seed However, with a 

view to improving the economyc condition of the Corporation and also 

to diversify 1ts activities, the Corporation has also taken up m the 

recent past, the sale of weedicide/pesticide and sale of seeds Sale of 

fertihizer 1s also proposed to be mittated The Corporation has also 

accepted to take up a pilot project for reclamation of salme soil and 

to extend the application of the technology ता farmers fields :n the near 

future I 

2 Physical and Financial Targets 

No physical and financial targets were fixed at the time of setting 

up of this Corporation The programme of reclamation of Alkalt soils 

18 being implemented by the Department of Agriculture ‘The Corpora 

1100 provides the required quantity of gypsum and other mputs to assist 

the Department 1n achieving the stipulated targetc  Sumilarly the Cor 

poration provides custom hiring services, through एड fleet of tractors 

to help the Department of Agriculture 1n implementing its land levell- 

ing scheme The programme of quality se.d production 15 also alloca 

ted to this Corporation by the Department of Agriculture/Haryana 

Seed Development Corporation every year 25 per requirements of seed
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of vartous crops in the State from year to year However, targets for 
Land Reclamation work fixed by the Department of Agrculture 
Haryana viz a viz achievements durmg the sixth plan and subsequent 

period are given as under — 

Reclamation Targets Achievements Percentage 
Year (Acres) (Acres) 

1980 81 20 000 6191 30 95% 
1981 82 20 000 9157 45787, 
1982 83 20 000 15245 76 22% 

1983 84 20,000 15759 78 79% 

1984 85 20 000 20141 100 00% 

1985 86 13 112 (Revised)  — — 

The total area reclaimed 50 दिए 18 1,33,759 acres 

The targets of Land Levelling fixed by the Director of Agriculture 

for various agencies 16 HAIC, HLRDC and private tractors for various 

years and achievements of this Corporation against those tatgets are 

given 1n the following table 

Year Targets Acres Achievements 
HLRDC Tractors/Acres 

1980 81 15 000 86/10 794 

1981 82 15000 72/7 199 

1982 83 15 000 74/1,749 

1983 84 15 000 66/5 591 

1984 85 15000 69/5 509 

1985 86 14 000 70/6 480 

1986 87 14 000 70/6 262 
(proposcd) 

3 Orgamsational set up 

The chart showing organssational set up ncluding various projectsf 

offices 15 appended as Annexure A The Cotporation 15 following the 

rules and regulations of Haryana Government for the purposg cf recrmt 

ment of officersfofficials



नह 

¥ 3 
4 Activities 

A detailed account of the activities being pursued by the Corpora 
tion has been made available to the Committee as per the material 

supplied and details of the most important activities are given here 

under — 

(1) Reclamanon of Alkali Soils 

An area of about 4 5 lac, hectares 15 estimated to have been affected 

with the problem of Alkalimity/Salinity 1ए the State In most of this area 

either no crops are being raised or only poor yield of paddy 1s bemg 

taken The Central Soil Salimity Research Institute Karnal evolved a 

suitable technology for successful reclamation of 81881 soils It has 

been estimated that about 2 lacs hectares out of 4 5 lacs hectares can 
be reclaimed with the technology available at present Gypsum 15 the 

major 1nput required fcr the reclamation of alkali affected soils 

Thys Corporation procures the gypsum from Rajasthan for supply 

to the farmers The Corporation has established 75 sale points 

through out the State for making the gypsum available to the 

farmers nearest to their doorsteps As a result of this the sale of 

gypsum vis a vis the area reclaimed has shown ncreasing trend 25 15 

evident from the following table — 

Reclamation year Area reclaimed 1ए acres Quantity of 

1st September to gypsum sold 

31st Aug Targets Achieve %Achicve (MT) 
ment ment 

1979 80 20000 5128 25 64% 13371 

1980 81 20,000 6191 30 95% 16121 

1981 82 20000 9157 45 789 21305 

1982 83 20 000 15245 76229, 32127 

1983 84 20 000 15759 7879% 33466 

1984 85 20 000 20141 100 00/ 38348 

The shortfall 10 achievem nt of the targets of arca in past years 15 

due to lesser provision of subsidy amount for gypsum commensu 

rate with the target of area to be reclaimed 1In all "n area of 

133 759 acres has been reclaimed m the State upto 31st May 1985 

which will provide additional foodgiain to the extent of 200 lacs 

tonnes anpually
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The State Govt 1s very heavily subsidising the cost 01 gypsum 

for piomoting this programme amongst the farmers एव the State 

However with effect from ! 4 1986 this scheme has been converied 

nto a Centrally Sponsored Scheme on 50 50 sharing basis and now 

under this scheme 75% subsidy on gypsum 1s available to all 

farmers wrrespective of their size of holding Earher 754 subsidy 

was available to small farmers with holdings upto 71 acres and 30% 

to other farmers 

The yearwise benefit of subsidy extended to the farmers on the 

cost of gypsum during the past 6 years1s 85 under — 

Year Amount of subsidy in Rs 

1980 81 20 00 000 

1931 82 30 00 000 

1982 83 60 66 000 

1983 84 57 99,644 

1984 85 1 35,19,000 

1985 86 75,19 000 

1986 87 118 00 000 (Provision) 

The adoption एव Land Reclamation technology also mmplies the 

availlability of adequate and assured good quality water through 

installation  of tubewell/pumping sets, the levellng and shaping of 

the land and bunding of fields t{o ensure umform water spread and 
for efficient leaching "पाएँ application of recommended doses of 

fertilizers including Zinc Sulphate to i1mprove the nutritional status 

of these soils  All these practices mcluding the cost of gypsum 

require the substantial investment on the part of farmers there 

fore the Corporation १150 arranges the institutional finances to the 
needy faimers through the Haryana State Co operative Land Develop 

ment Bank by floating NABARD financed schemes from time (0 
time for the reclamation of alkali 80115 

(1) Custom Hirng Services 

The Corporition at present has deployed 70 tractors for providing 

Custom Hirmng Services to the farmers mainly foi land levelling and 

other farm operations at various centres located at Mohindergarh 
Bluwani Charkhi Dadri, Rewann Naraingarh, Palwal and Wuh The Jand 

)
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levelliig has not all along been a profitable venture for the Corpn 

Other Orgamizations such as Haryana Agro Indusiries Corporation 

Lumited etc 280. also abandoned this activity due to the reason 

that it 35 not economically viable Since the land levelling schemes 

of Agriculture Department CADA and other agencies are tobe 

mplemented the Corporation has to mamtain the fleet of tractors 

mamly for the purpose of providing custom hiring services to the 

small and margmal farmers 1n order to save them from exploitation by 

affluent section of rural community The area levelled during the past 

6 yearsis as under — 

Year No of No of Productive  Arealevelled पा 
tractors Hours acres 

1980 81 86 56 543 10794 

1981 82 72 65,833 7199 

1982 83 74 70777 7749 

1983 84 66 56 621 5591 

1984 85 69 58 688 5509 

1985 86 1 74 498 6480 

Total area levelled by the Corporation in the State since 1ts mcep 

tion 15 77 512 acres and productive hours 7 14 438 The target fixed for 

1986 87 1s levelling of 6262 acres with 70000 effective hours 

(tu) Seed Production Programme 

Seed Farm Hissar was taken over by the C rporation on Ist 

July 1976 1n order to produce quality seeds of high yielding varieties for 

the farmers of Haryana This Farm has a total area of 1418 acres as 

per detals given below — 

Total cultivated area = 1353 acres 

Uncultivated area = 8 acres 

Area under roads and builldings = 57 acres 

1418 80165 

The details of area cropped ind production of varous crops at 

this farm from 1980 81 to 1985 86 are given on the next page
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The proposed area for Khanf 1986 crop 1s as under — 

Crop Area (hectares) 

Cotton 296 8 

Bajra 152 

Paddy 800 

Moong 276 

Mash 772 

496 8 

The details of average yield (in KG) per hectare 1 the State, 17 
District Hissar and 1 the Seed Farm, Hissar, during the years 1981 82 to 

1985 86 are given on the next page —
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(1v) Pilot Project for evolving suitable technology for Reclama 

tion of Saline/Waterlogged area m the State 

The problem of Soil Salinity/waterlogging 1s icreasing at a very 

fast rate 1n the State As per ground water studies conducted by the 

Agriculture Department, 1t has been found that the water table was 

within a critical zone of 010 3 mtr 1n about 7 75 lakhs hectares m Oct 

1984 whereas हा October, 1981 such critical area was only of the order 

of 4 69 lakhs hectares This mdicates a very hornfying situatron and 

needs immedate attention of the State Government to mamntan the 

prestigious positton of 2nd best State 1n the countryin proviaing 

food हाथापाई to the Central pool 

This Corporation has taken up a Pilot Project on 125 acres पा 

village Mundlana district Soncpat for evolving a surtable tec*nologv for 

the reclamation of such problem areas This project 15 bemng imple 

mented पा consultation with Central Soil Sahnity Research Institute 

Karnal and the Department of Agriculture The funds for execution of 

this project have been provided by the Department of Agriculture as 

grant in aixd  During the first phase three techmiqueste verti-al drain 

age on 40 acres, horizental drainage on 20 acies and biological drainage 

(reclamation through growing salt resistant plants) on 65 acres have been 

tried 8० far the horizental drainage system has been found to be 

more pronusing but at present the cost per hectares comes to about to 

Rs 14 000 excluding the annual operational cost which 15 quite high 

During the second phase horizental drainage system1s being 

extended on another 16 hectares of land where vertical drainage system 

has falled The Corprration has spent Rs 800 lacs upto 31 586 on 

this project out of Rs 1050 lacs received from the Director of 

Agricultuie Haryana The remaiming amount will be uulized during 
the current financial year 

(v) Sale of Weedicides 

In order to improve the profitability the Corporation decided 

three ye1rs ago to diversify the zctivities of the Corpoiation One new 

1ctivity tiken up was the sale of weedicides The Department of 

Agriculture provides subsidy on weedicides used by the farmers for 

paddy and wheat crops The Corporation stocks the Khanfard Rab 
weedic des at sale 'pcmt"s 1ए the Dustricts of Karnal and Kurukshetra 

The quantity of weedicides stocked and sold during various yeats 15
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given 1n the following table — 

Year Name of Qty stocked Qty sold  Valuem Re 
Weedicide in |. kg inlitres/kg  Rs lacs marks 

Rahi, 83 

1 Hilpro 

turon 75% 24000 000 24000000 48 95 

2 Grminion 

50% 1000 000 1000 000 

25000000 25000 000 

Khanf, 84 

1 Butachlor 50% 15220750 14373750 11 87 

2 Saturn 50% 2000000 1982 000 

17220 750 16355 750 

Rabh 84 

1 Hilproturon 75% 14245 500 8354 250 28 78 

2 Hexmer 
Kan 509 20000 000 5259 000 

3 Nocilon 509 16000 000 5078 000 

50245 500 18691 250 

Khanf, 85 

1 Butachlor 50% 847 000 847 000 0 576 

2 Saturn 50% 18 000 18 000 

865 000 865 000 

पका, 85 

1 Hilpro 

turon 75%, 3923 000 1954 500 23 08 

2 Hexmer 

Kan 50% 14733 000 3251 000 

3 Nocilon 50%; 10920000 8239000 

29576 000 13444 500 
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5 Profit & Loss 

The position of mnet profit/loss and cumulative loss since the 

mception of the company घाट as under — 

(Rupees 1n Lacs) 

Year Net profit (+)  Commulative loss (—) 

1974 75 (—) 773 (— 773 

1975 76 (—) 316 (—) 1089 

1976 77 (+) 708 (— 381 

1977 78 (+) 1903 (न) 1522 

1978 79 +) 706 (+) 2228 

1979 80 (+) 1389 (+) 3617 

1980 81 (—) 3343 (का) 274 

1981 82 (—) 3427 (—) 3153 

1982 83 (—) 3712 (—) 6865 

1983 84 (—) 3643 (—)2194 (—) 12702 Onaccount of Misc 
expenditure  written 

1984 85 (न) 214 (—) 124 8% off inrespect of PLP 
Farms transferred 
back to the concerned 
Panchayats as pet 
State Govt decision 

Activity wise Trading & Profit & Loss Account for years 1980 81 

to 1985 86 18 given at Annexure B 

During the year 1979 80 State Govt transf-rred Panchayat Kallar 

lands to the Corporation and thereafter the financial positicn of the 
Corporation started deteriorating and the Company suffered huge 

losses From 1979 80 to 1983 84 फिट Corporation suffered a loss of 

Rs 124 65 1805 85 per details given below — 

1979 80 Rs 325 lakhs 

1980 81 Rs 2215 lakhs 

1981 82 Rs 3040 lakhs 

1982 83 Rs 3120 lakhs
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1983-84 Toss Rs 1571 lakhs 

* Rs 2194 lakhs * On account of misc 
expenditure written 

Rs 124 65 lakhs off पा respect of PLP 

Farms  transferred 

back to the concerned 

Panchayats as per 

State Govt decision 
After the transfer back of Panchayat Land project the turn over of 

the Corporation has increased from Rs 196 lacs 1n the year 1982 83 
to Rs 262 41 1805 1n the year 1984 85 This profit of Rs 214 lakhs 
during the year 1984 85 1s even after charging the depreciation and 
Interest amounting (0 Rs 6 49 lakhs on account of development Project 
taken by the Corporation at Hissar Farm The total cost of this 
project which has since been completed 15 Rs 55 lakhs 

6 Current/Future Programme 

The Corporation will continue (0 mmplement on going progiamme 
of reclamation of Alkali Soils Land Development work production 
of quality Seed etc However taking up of the activities like sale of 
weedicides and chemical fertilizer on a large scale 15 also under active 
consideration of the management The detals for the sale are being 
worked out These activities are proposed to be taken up through 
gypsum dealers 

The Department of Agriculture had projected a target of reclaiming 
22 500 acres of alkali lands during the year 1985 86 For reclaiming 
this area the Corporation will be required to procure and stock about 
60 000 MT of gypsum at a total cost of Rs 274 crores out ए which 
the subsidy requirement from the State Govt will be to the tune of 
Rs 190 crores However on its converston into Centrally Sponsored 
Scheme w e f 1486 the targets have been reduced to 13 112 acres 
and Rs 118 Jakhs subsidy As regards land levelling programme the 
Corporation provided gustom hjring services for levelling 6480 acreg 
durimg फिट year 1985 86 by putting 1n 74498 prodyctive hours The 
target for the year 1986 87 15 6262 acres with 70 000 productive hours 
The Corporation took up a project for the development of Hissar 
Farm under फिट National Seed Project during the year 1980 81 Under 
this project an investment of Rs 55 18 lakhs has been made on Land 
Levelling/Develcpment fenging lming of water courses construction 
of thrashing floor gran storage godowns admimstrative block, 
workshop and residential houses For this purpose a loan of Rs 38 84 
lakhs was obtamed from the Werld Bank threugn NABARD As g
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tesult of miplementing of this project, additional 1 38 cusecs irrigation 
water became avallable for the Farm, which helped ultimately 1mn 
orop 1ncreased production over this Farm during the year 1984 85 

7 Accounts 

The Accounts of the Corporation are upto date  The Statutory 
Auditors for the financial year 1985 86 ending 31st March 1986 were 
appointed 1n May, 1986 and Annual accounts for 1985 86 were likely 
to be finalised within statutory tume 1e  30th of Sept , 1986 

8 Observations/Recommendations of the Commttee 

The Commuttee orally examined the representative of the Govern 
ment/Corporation on 19th June, 1986 11th July, 1986 31st July 1986 
and 22ad August 1586 On 21st 22nd and 23rd July 1986 the Com 
Inittee also visited, for an on फिट spot study, certamn projects/sites where 
programmes/activities of the Corporation were 1 progress The obser 
vations/recommendations of the Commuittee घाट contained ता the succed 
पाए paragraphs 

(¥ Objects 

The छाप objects to be pursued by the Corporation, as per ॥8 
memorandum of Association are (0. undertake assist aid, Finance, 
execlte and promote measures for jand development, cons rvauon and 
mprovement of 507 and water resources such as — 

(@) Reclamation of land 1ncluding reclamation of saline and 
alkaline 5015 and ravine and guiled areas 

(b) .Farm dramage, both surface and sub surface 

() Preventionor mitigation of soil erosion 

(d) Protection of land agamst damage by floods or drought 

(6) Planting and preservation of trees shrubs and grass on 
uncultivable Jand and fixation of sand dunes 

(f) Improvement of pasturesincluding regulation of grazing 

(g) Land levelling, land shapping and grading 

(h) Water Management mcluding conservation urrigation use of 
sprinklers gated pipes and water harvesting 

During oral evidence on 31st August 1986 when asked to speli 
out the reasons on account of which other objects which include mpor- 
tant objectshhlxe prevention or mitigation of soil erosion, could not be
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undertaken by the Corporation, 1t was submitted that since the basic 
function of the Corporation was reclamation of land including saline 
and alkalme 5075 land leveling land shaping and gradingetc the 
Corporation was concentratmg on these actvities with the imited 
funds at 1ts disposal It was added further that the work of prevention/ 
mitigation of soil erosion was bemg done by the 801 conservation cell 
of the Agriculture Department with the financial assistance provided by 
the Government of India 

The Committee recommend that the desrrability  of extending the 
actvities of the Corporation in  the direction of prevention/mitigation of 
soll erosion, i coordination with the soil conservation cell of the 
Agriculture Department, may be considered by the Government for taking 
appropnate measures to identify the affected areas for undertaking 
the fanctions of prevention/mitigation of soil erosion 1n such areas m the 
State 

(n) Land Reclamation 

The Corporatron stocks gypsum at various sale points which 15 
sold at subsidised rates 85 per Government policies  Before 1 4 1986 the 
pattern of subsidy was 75% for the small farmers and 30% for all other 
farmers From 1 4 1986 the land reclamation programme was converted 
1nto centrally sponsored scheme on 50 50 sharing basis and there 15 a 
flat rate of 75% subsidy for all the categories of farmers 

During oral evidence on 31st J uly, 1986 1t was pointed out by the 
Commuttee that as per the material furnished 1 the year 1985 86 the 
Government of India had allocated Gypsum for फिट reclamation of 
13112 acres of land while the Corporation had used the same amount of 
Gypsum for reclaimiag the target of 20 000 acres of land The Commu 
ttee therefore asked as to how was the Gypsum meant for reclaiming 
13112 acres of land used to reclaim 20 000 acres of land In reply, 1t 
was submutted that as per the recommendation of Government of India 
5 tonnes of Gypsum was to  be used per acre but smee 10 Haryana PH 
was less than 10 the consumption of Gypsum per acre on an average was 
3 3} tonnes with the result that more land was reclaimed than the pres 
cribed norms The Committee further asked 85 to how was it being 
ensured that the reclaimed land had not become useless again after some 
years 1t was submitted that all such monitoring work was being done 
by the Agriculture Department 

The Commttee recommend that with a view to ascertaimng that the 
lands reclaimed have not again become useless with the passage of time, 
an opimon survey be got conducted and पा case 1t 15 noticed that there 15 a 

-4 
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fall वा such benefits, immediate remedial steps be taken by the Corporation 

to ensure that the benefits emerging from the reclamation of land contmme 

to be available to the cultivators The Committee may be apprised of the 

resnlt of the opmion survey and of the action taken by the Corporation 

(m) Custom Hiring Service 

Under the land levelling actvities the Corporation has employed 

high powered tractors at 5 land levelling centres at Naraingarh Palwal 
Mohindergarh Charkhi Dadn and Bhiwam for custom hiring service to 
the farmers  Under this scheme the Corporation has constantly been 
tncurring losses as the cost of custom hiring per hour works out to be 
Rs 100/ whereas the Corporation has been charging from the farmers 
Rs 60/ per hout which has b en recently raised to Rs 75/ per hour 

The details of the lcsses suffered during the last five years घाट given 
below — 

Year Rs (in lakhs) 

1981 82 18 50 

1982 83 14 90 

1983 84 19 00 

1984 85 10 26 

1985 86 345 (tentative) 

In response to the points raised during oral examination, on 
21 8 1986 the following information was furnished — 

1983 84 1984-85 1985 86 

(1) The No of 66 69 71 
tractors 

which actually 

remained 10 

operation 

हा) Norm for 1200 hours per tractors per year 
working of 

tractors 

() No of 566219 58688 0 74497 6 
productive 

hours 

The shortfall 1 tractor utilisation was stated to tbe manly due to
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the following reasons — 

(a) Theland levelling activity 15 seasonal The tractors of the 

Corporation generally get seasonal work for short period when 

fields are vacant after harvesting of crops  Tractors are not 

utilised for whole year 10. a regu'ar way 

(b) The tractors of the Corporation are deployed 1n land levelling 
work through varlous agencies such as CADA DPAP the 

So0il Conservation Wing of Department of Agriculture, becanse 

of the involvement of subsidy element which 15 given by these 

agencies to the farmers Most of the work done by the 

Corporations tiactors 15 scattered  Tractors have to run 1016 
पा going {rom one place to another which at times are far off 

from each oth r for undertaking land levelling work 

(¢) Brcak down of zeter tractors astheseare very old In the 
year 1983 84 some of the David Brown tractors, which were 
in the fleet did not work satisfactonly and were condemnped 
later on 

During oral evidence on 31st July 1986 when asked to mtimate 

the total expenditure ncurred on the maintenance of tractors it was 

ntimated that the expenditure on spare parts repairs and diesel on 69 

tractors duringthe year 1984 85 was Rs 3 10000 1 18,000 and 41 42,000 
respectively 

The Commuttee observe that while there 15 a great scope for the 

Corporation to expand its activity connected with land levellng work, 

as there are huge tracts of undulated barren and unreclaimed land 

and sandy dunes, scattered over the various parts of the State the 

utilisation of tractors contimues to be below the prescribed norm 

The Commuttee, therefore, recommend that all out efforts फिट made 

to fully utilise the tractors upto the prescribed norm and to reduce the 

losses bemng mcurred on account of this activity by bringing down farther 

the expendifure bemng mcurred on spares, repars and mamtenance of 

tractors The Committee also recommend that suoch private tractor 

owners, "5 are willing to be engaged for this activity, be located and enga 

ged by the Corporation for land levelling work as फिट Committee behieve 

that since the over head expenditure on the tractors of the Corporation 

1s rather (00 heavy engaging of private tractors for tlus activity 15 hikely 

to prove usefnl 

(1v) Seed Production Programme 

The Corporation has 8 Seed Production farm measuring 1418 acres 

at Hissar Seed Production programme has been 4ssigned to the
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Corporation by Haryana Seed Development Corporation and the 
Department of Agriculture for production of quabty Seed During 
oral evidence, on 21st August, 1986, the Committeec was nformed that 

the low produce durtng Khanf 1981 and during 1982 83 was on 
account of excessive rams and hail storm The reasons for poor 
wheat yield during 1983 84, were ntimated subsequently and ar. 85 
under — 

@) In early sown wheat crop, grains were found afficted by 
frost during the last week of February which resulted पा 

shrivelling of grains पा more than 302 of the area 

(b) In case of m:d sown and Jate sown crop, a severe damage 
was caused due to sudden rise पा temperature at milk stage 
The condition of wheat crop was very good upto 9th Apnl 
1984 but within 4 5 days thereafter 1t dried up which 
experts definc 85 forced matunity This adversely affected 
the grains fillmg-up shnvelling of gramns and vitimately 
unexpected reduction m overall yield of wheat This pheno 
menon was not restricted to the wheat crop at our Hissar 
Farm only From the comparative statement of average 
yield (given at page 8) 

it will be seen that the average yield of wheat 
crop during 1983 84 was lower1n the State as a whole 85 
well 85 for district Hissar than the yield during Rabr 1982 83 
and Rabr 1984-85 As per the reports from the Incharge 
Hissar farm the reason for low yield of Bajyra during 
Kharif 1983 was on account of the fact that on Ist and 
2nd September 1983 heavy downpour with storm was wit 
nessed Smce the crop was at flowering stage at that time 
the heavy rain fall resulted पा washing away and shedding 
of pollens Due {0 heavy storm the crop of Bajra also 
lodged The grain formation was reported to be affected 
from 50% to 60% 1n the lower sides of the fallen crop 
The smut disease was also reported in 50 of the crop 
All these factors contributed for steep fall ता the vield of 
Bajra crop 

The Commuttee observe that the Seed Production Farm Hissar 
1s a prestigious project of the Corporation for producing quality seed 
of various crops for supply to the farmersand as a matter of fact 
this Corporation 18 the major regstered grower of Haryana Sceds 
Development Corporatign, foy meeting the seed requirements of the 
farmers of tho Stato especislly 11 the <ase of eqtton And Wheat फू
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The Committce, therefore, recommend that smce the benefits of 

modern technelogy, eqmupment and expertise are available to the Corpo 

ration, effective steps be taken to ensure that the incidence of crop 

disease 15 kept under control as far as possible by taking appropnate 

remedial steps at the appropriate time and it should be ensured that 

there 1s no fall पा the production of seed mn future 

(V) Sale of Weedicide 

To improve 1. 8 financtal position the Corporation under took 

the sale of weedicide The figures of sale and profit earned were given 

to the Commuttee during oral evidence on the 215 August 1986 and 

are as under — 

Crop Value (Rs 1n lakhs) Profits (Rs 1 Jakhs) 

Rab1 1983 48 95 45 

Khanf 1984 11 87 18 

Rab: 1984 28 78 040 

Kharnf 1985 Sale nominal No profit 

Rabi1 1985 2308 — 

In reply to a question of the Committee 1t was submitted that 16 

tonnes of weedicide amounting to Rs 27 38 lakhs, was pending for 

disposal The Committee was however assured that the entire stock 

of weedicide would be disposed of by the end of Rab:r 1986 

The Committee recommend that the entire old stock of weedicide 

be disposed of and the positton of stock at the close of Rabi 1986 sea 

son be mntimated to the Commuttee 

(v1) Panchayat Land Project 

In pursuance of Government decision 2134 acres of kallar land 

belonging to various gram panchayats were transferred to the 

Corporation during the year from 1979 80 and 1980 81 on long lease 

basis for reclamation and managmg these lands as developed farms 

Out of this only 976 acres were reclaimed Since the Corporation 

was suffering heavy losses under this project फिट position was repoited 

to the Government and 1t was decided पा the meeting held under the 

Chairmanship of the Chief Secretary to Government Haryana on 

25 101983 to tramsfer these lands back to the respective panchayats 

Accordingly these lands have since been transferred to the respective 

panchayats in November, 1983, Yedrwise details of the losses suffered 

-
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by the Coiporation under the Panchayat Land Project, are given 

below — 

Yea Loss {Rs 1 lakhs) 

1979 80 - 325 

1930 81 22 15 

198] 82 30 वी) 

1982 83 3120 N 

1983 84 2500 

During o1al eviaence on 22 8 86 the Commuttee was informed that 

though viability of the pioject was examined before taking up this 

project some other faciors which surfaced later on were not taken 

mto account at the time of preparation of the project report It was 

added that the basic reason was that the land was not properly managed 

and the kind of leveling required was not done and also the kind of 

पा puts required to be put werc not put Besides this 1t was added 

further that the lands were scattered over 11 viilages The representative 

of the Government however admuitted that overall supervision of the 

concerncd Managers was weak and added that basically the respons: 

bility of poor management stood assigned to the Cerperation The 

Commttee was also mformed that 1 wigilance enqury was got 

conducted 1n the matter which revealed that the officials who were 

assigned the wortk did nct do therr job properly and also 1adulged 

11 mal practice पा the matter of 1 puts It was added that the cases 

against such employees weie 10 the Courts 

The Commuttee regret to observe that this otherwise good scheme 

had to be abandoned because 1t was undertiken without an 1n depth 

study and proper planming The Comnuttee are of the view that the 

mam reason for the faillure of this scheme was the lack of proper 

stewardship on th part of the management and 2150 because of the reason 

that the lands weie scattered over several villages The Commuitee 

feel that if a small number of villages had been taken up एप the first 

phase other villages could be taken up for land development 1n 

subsequent phases 

The Committee recommend that the whole scheme should be given 

8 fresh look and it should be modified या 2 manner that the vast areas 

of panchayat lands can be reclaimed ता a phased manner 

The Commuttee also deswre that detals of the cases pending 

agamst the employces m the Courts be supplied togetherwith the present 

stage of each case
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ANNEXURE—-A 

= 

ORGANISATIONAL SET UP OF HARYANA LAND RECLAMATION 
AND DEVELOPMENT CORPORATION LIMITED INCLUDING 

ITS VARIOUS OFFICES 

Boaid of Directors 

| 

Managmg Director 

Secrotary  Executive 

Engincer 

Chief Accounts 

Officer 

Chzef Technical 

Officer 

v 

Regional Manager 

HLRDC Karnal 

Manager HLRDC 

Karnal 

Manager HLRDC 

Panipat 

Manager HLRDC, 

Kazithal 

1 

2 

3 

4 

Regional Ma pager 

HLRDC Bhrwani 

Mapager HLRDC 

Bhiwnar 

Manager HLRDC 

Charkhi Dadi: 

Manager HLRDC 

Mohindergarh 

- 

Manager HLRDC 

Rewan 

Manager, HLRDC 

Palwal 

Manager HLRDC 

L/L & Land 

Reclamation 

Hissar 

Director Farm  Manager 

HLRDC Hissar HLRDC 

(Assisted by Naramn 

Farm Manngers) garh 

1 Manager 

HLRDC 

Bleck I 

2 Manager 

HLRDC 

Block 11 

3 Manager 

HLRDC 

Block दि
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ANNEXURE—B 

ACTIVITY WISE TRADING & PROFIT & LOSS A/C FROM 

1980 81 TO 1985 86 

1980 81 

I Trading A/C L/L L/R Hissar PLP Total 

A Sales/Income — 4729 46 03 468 9800 

Clossing stock — 5200 19 12 318 74 30 

Total A — 9929 6515 786 17230 

B Opening Stock — 4843 19 62 036 68 41 

Purchases — 37 69 — — 3769 

Total B — 8612 19 62 036 10610 8612 1962 036 10610 

Gross Profit1 (A—B) — 1317 4553 750 6620 

II Operational income 28 75 — — — 2875 

from Tractor/Com 

bines/Truck etc 

1IT Total Income 28 75 1317 4553 750 9495 

(I+11} Gross 

IV Expenses 

(@ POL 7175 — — — 7175 

(b) Reparr & Mamm 162 — — — 162 
tenance 

(c) Sparesconsumed 848 — — — 848 

(d) Crop Expenses — — 12 52 1161 2413 

(e) Other expenses 3015 2423 1398 1804 86 40 

(after setting 

aside musc 

meome) 

Total Expenses IV 48 00 2423 26 50 2965 128 38 

Net Profit (+)/ 1925 1106 1903 2215 3343 
Loss(—) = =) = = &)
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1981 82 
L)L L/R Hisar PLP Total 

I Trading A/C 

A
 

A Sales/Income — 6755 4936 1171 12862 

Clossing Stock — 2100 21535 348 4601 

Total A — 8835 708 1519 17463 

B Opening Stock — 5200 1912 318 7430 

Purchases — 1489 — — 1489 

Total B — 6689 1912 318 8919 

Gross ProfitI (A—B) — 2166 5177 1201 8544 
II Operational Income 3527 — ला — 3527 

from Tractors/ 

Combines/Truck etc 

Il Total ncome (I+1II) 3527 21 66 5177 1201 12071 
Gross 

IV Expenses 

@ POL 11 26 — — — 1126 

(b) Reparr & 254 — — S 254 
Maintenance 

(c) Spaies consumed 543 — — — 543 

(d) Crop Expenses — — 16 54 18 37 3491 

(e) Otherexpenses 3440 1961 2288 2395 10084 
(after setting 

aside misc 

income) 

Total Eapenses IV 5363 19 61 3942 4232 154 98 

Net Profit (+)/ 18 36 205 1235 3031 3427 

Loss (—) (=) (लत () = (—)
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1982 83 

Trading A/C L/L L/R  Hissar PLP? T otal 

A Sales/Income — 95 64 48 70 1138 15572 

Closing Stock — 3984 1917 433 63 34 

TOTAL A — 13548 67 87 1571 21906 

B Opening Stock — 2100 2153 348 46 01 

Purchases — 89 92 — — 8992 

TOTAL B — 11092 2153 348 13593 

G ossPiofit I (A—B) — 2446 46 34 1223 8313 

Operational Income from 

Tractors/Combines/ 

Truck etc 4] 28 — —_ — 4128 

Total Income (वन) 

Gross 41 28 2456 4634 1223 12441 

¢ 

Expenses 

@ POL 12 68 — न — 12 68 

(b) Repar & 

Mantenance 204 —_ — — 204 

(c) Sparesconsumed 365 — — — 365 

(d) Crop Expenses — — 1720 i410 3130 

(e) Other expenses 
(after setting aside 

misc Income) 3781 1920 2553 2933 11187 

Total expenses IV 56 18 1820 4273 4343 16l 54 

Net Profit (4 )/ 1490 53 36l 3120 3713 

Loss (—) ) ) (+) = &)
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3 1983 84 

Trading A/C L/L उदार  Hissar PLP Total 

A Sales/Income — 13915 4618 1286 19819 

Closing Stock — 2043 1907 022 3972 

Total A — 15958 6525 1308 23791 

B Opening Stock — 39 84 19 17 433 6334 

Purchases — 9523 — — 9523 

Total B — 13507 19 17 433 15857 

Gross Profit 1 (A—B) —  _245] 46 08 875 7934 

Operation Income From 

Tractors/Combines/ 
Truck etc 34 57 — —_ — 3457 

Total Income (141I) 
Gross 3457  245] 46 08 875 11391 

Expenses 

(8) POL 11 48 — — — 1148 

(b) Repair and 125 — — — 125 
- Mamtenance 

() Spares consumed 376 — — — 376 

(d) Crop expenses — — 1582 716 2298 

(¢) Other e penses 

(after setting aside 

misc income) 4] 09 2327 29 21 3924 13281 

Total expenses 1V 57 58 2327 4503 4640 17228 

Net Profit(+)/ 2301 124 105 3765 5837 
Loss (—) = (+) (+) = =
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1984 85 

L/L L/R Hissar PLP  Total 

Trading A/C 

A Sales/Income — 167 33 57 01 022 22456 

Closing Stoch — 80 91 2879 — 10970 

Total A — 24824 85 80 022 33426 

B Opening Stock न 20 43 19 07 022 3972 

Purchases — 19010 — — 15010 

Total B -~ 210 53 1907 022 24८9 82 

Gross Profit T 
(A—B) — 37171 66 73 — 104 44 

Operational Income from 

Tractors/Carbines/ 

Trucks etc 37 84 — — — 3784 

Total Income (1-1 ) 

Gross 3784 3771 6673 — 14228 

Expenses 

(व) POL 1170 — — — 1170 

(b) Reparr & 

Mamtenanc. 128 — — — 1 28 

(0) Spares consumed 300 — — — 300 

(d) Other expenses 

(after setting aside 

11150 INcome) 43 86 22 49 38 21 — 10456 

(e) Crop expenses —_— — 19 60 — 1960 

Total expenses 1V 5984 22 49 5781 — 14014 

Net Profit (+)/ 2200 1522 892 — 214 

Loss () IS G — ® 
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